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Service of Reply/ Affidavit of compliance on behalf of Respondent No.8 i.e. Assam Cricket
Association

From: Azim.H Laskar (azimadv@yahoo.com)

To: gigicgeorge.adv42@yahoo.in

Date: Monday, 29 December, 2025 at 06:28 pm IST

HAIDER ALI (1).pdf
1.9 MB

Sir,

Please find attached herewith a copy of the Reply/ Affidavit of compliance on behalf of Respondent No.8 i.e. Assam
Cricket Association in Execution Application No.41/2023 in Original Application No. 94/2021 (Haider Ali Vs. Union of
India & Ors.) pending before the National Green Tribunal, Principal Bench, New Delhi.

Thanking you,

Azim H. Laskar
Advocate for the Respondent No.8
Assam Cricket Association
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